SCIENCES (SHRI ASHWANI KUMARY: 8ir, | beg to announce that the Govermment Business in this

House for the week commencing 7th March, 2011, will congigt of i~
T Consideration of any item of Government Business carrled over from today's Order paper.

2 Consideration and return of the Appropriation Bill relating to the Supplementary Demands for

Grants (Railways) 2010-11, after it is passed by Lok Sabha.
3. General Discussion on Budget (General) for 2011-12.

4, Conglderation and return of the Appropriation Bille relating to Supplementary Demands for

Gants (General) 2010-11, after it is passed by Lok Sabha.

MATTER RAISED WITH PERMISSION

Suffering of Indians in Middle-east, particularly in Libya

SHRI P. RAJEEVE (Kerala): Sir, this august House is well aware of the unrest in Libya. The
hon. Minister of External Affairs had made a statement and also given several assurances regarding
evacuation process. But, Sir, the present status of evacuation is totally unsatisfactory. More than
18,000 Indians are living in Libya and majority is from my own State Kerala - and most of them are

ladies working as nurses.

Only one or twa ships and two ar three aircraft are uged for evacuation process. There is no

proper mechanism to monitor and control the evacuation process from Libya.

Sir, now, the Libyan Government has given an ultimatum to evacuate all foreign nationals on ar
before 7th March, 2011, | got several SMS3s/S0Ss. In ore of the messages that | got. it says, 'If we
are not evacuated within this period, we cannot see our family in India in our life." Thig is the content

of most of the SMSs/S0Ss.

Sir, the Government is trying to evacuate the people from Benghazi and Tripoll. But, there are
several people who are living in other places. Sir, 2,000 pecple are living in Jufra and Sebkah. It is
around 700 kms. from Tripoli. There is an airport at Sebah, but we have no landing permission for aur

Indlian alrcraft in thig airport. So, | urge the Ministry to seek landing permission of Indian aircraft at
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Sebah airport for evacuating Indian people stranded in Jufra and Sebha regions in Libya. It is very
difficult to reach the Tripali airport, becauge the road transpart is very unsafe for travel at present.

The protesters are standing on the road with weapons and are also looting at gunpoint.

Sir, around 2,000 Indians are trapped Sirt which ig 500 kms. away from Tripoli. The problem is
either they have to move to Tripdli or they have to board a ship, if ship from India ar from any ather
agsociated countries arrives at Sirt seapart. There ig a seaport at Sirt. If we use the seaport, we can

evacuale the people.

Bame is the position In Kufrah also. Around 800 Indians are living there. So, | request the hon.
Minister 1o make proper arrangements. Sufficient staff iz not there in our Embazgey. At the ime of Gulf
\War, the then Government had sent Special Crigie Management Team and sufficient aircrafts.
Therefore, | would like to urge upon the Government to send a special team today itself. Also,

asufficient ships and aircraft should be gent for immediate evacuation of Indians. Thank You, Sir.

SHRI SYED AZEEZ PASHA (Anchra Pradesh): Sir, | associate myself with what the hon.

Membzer, Shri P. Rajesve, has said.

SHRI K.V, BRAMALINGAM (Tamil Nadu): Sir, | agsociate myself with what the hon. Member,

Shri P. Rajeeve, has said.

SHRI NARESH GUJRAL (Punjab): Sir, | associate myself with what the hon. Member, Shri P.

Rajeeve, has said.
=7 oA R T (STR WSS © WY, H 370 9] S (9 3 g Bl &
MR. DEPUTY CHAIRMAN: Shri Tiruchi Siva to essociate. ... (Inferruptions ).

SHRI TRUCH! SIVA (Tamil Madu): Noj Sir. We are discussing & very serious issue.

...(Interruptions ). ..

SHRI M. VENKAIAH NAIDU (Karrataka): Sir, the Government is not sericus about what is

happening there. (Interruptions ) \We have been reading this in the newspapers alsc.
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. (Interruptions )... Somebady from the Government side should ... (nteruptions ... Okay, you

complete first. Then, | will epeak. ... 0nterrugtions)...

MR, DEPUTY CHAIBMAMN: Mr. Siva, you please associate anly because we are not starting a

debate on this. ... dmterruptions ...

SHREI M. WVENKAIAH NAIDU : Siry all of ug are very concerned about thig. This is a8 very serious

matter. Please do something. ... Interruptions )... Peaple are orying. ...(nterruotions ). ..
MR. DEPUTY CHAIRMAN: Mo doulbst, it is & very serious matter. ... (Interruptions ...

it erea faE SO TR, S AN . (EGEM)... 396 A F1 TWH IR TN B R 99 )
I (). .

SHRI TIRUCHI SIVA: Sir, we are discussing a very sericus issue. Please give me an
opportunity to ... (nterryptions ... Sir, congidering the seriousness of the issue, you can allow me.
...(Interruptions ).. \We have already given notices. ... (Interruptions J...The hon. Minister for External
Affairs, while replying to the gueries raised by the hon. Members on his own suo moty statement,
said that the Indian Government had started working for evacuation. ...(Intermuptions)... Sir, please
allow me to speak. ...(dnterruptions ... By this time, we have come to know that till taday only about
7000 people might have been evacuated from Libya. At the same time, through this House, | would
like to bring it to the knowledge of Gavernment that China has already evacuated all its citizens from
there. The numbers may differ. Someone says that it is 29,000; but, cur Secretary, Ministry of
Exterral Affairs, says that it iz 20,000, Whatever be the number, all the ...Una‘errupﬁons)... Please
allow, Sir. All Chinese have been evacuated from Libya. Philippines have evacuated all its citizens.
Why is there a slow progress on the Indian side? Cne could very easily perceive the speed of
deterioration, in & country where chaos and unrest is persistently increasing. The Army, which has to
bring it under control, is aleo split. The people are stranded there. There are no sanitary facilities.

...(Interruptions ). ..
MR. DEPUTY CHAIRMAN: Mr. Siva, it isa ... Intarrtptions ...

SHRI TIRUCHI SIVA: Sir, people are stranded in another country and we are bothered abaout
time. | am very sorry. ...(Interruptions ... No; no, you have to understand the seriousness of the

situation. ... (dnterruptions )... Tamil Nadu people, Karnataka people, ... (nterruotions )... \We are
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always concerned about time, not the lives of the people who are stranded in ancther country.
. (Interruptions )... We are receiving phone calls fram people. They somehow get access to some
phones and they call us. They are pleading for their lives. And, you are not permitting us to express

our views. ... (Interruptions ...

MR, DEPUTY CHAIBMAM: Mr. Siva, | have permitted you and you are gtill saying that | am not
permitting you. What is this ? ... (Interruotions J... Don't say like this. ... (dnterruptions . ..

SHRI TIRUCH! SIVA: Kindly permit me just for two minutes. ...(Inferryotions ... That's all.
...(Interryptions )... Those people are reposing their faith in this country. ...(Inferruotions )... And,

this august House is not. ... Jrterruptions ... What does this mean ? ... (nterruptions ). ..

MR. DEPUTY CHAIRMAN: This is not & debate. ... (Interryotions ... Let us not start a debate.

. (interruptions ). | agree. ... (nterruptions ...

SHRI TIRUCHI SIVA: Let us vent our feelings. It is just a matter of two minutes.

. (Interruptions ...

MR. DEPUTY CHAIRMAN: Please sit down. ... nterruotions)... | direct the Government to
come out with a statement on Monday. ...(nterryetions ... Listen please. ...(dnterryetions ... |
direct the Government because of the urgency of the situation. ... (nterruptions)... The Government
should come out with a statement on Monday. ...(¥terruptions)... What else can | do?

- (Interruptions ...

SHRI TIRUCHI SiWAD Sir, please allow just for two minutes to express our feelings.

...(Interruptions ). ..

MR. DEPUTY CHAIRMAN: You have said whatever you wanted 1o say. ...(Inteructions)...
Everything has gane on record. Whatever you wanted to say, you have said. ...(nterruotions ... |

agree. ...{Interruptions )... | respect the sentiments of the House. ... Interruptions ). ..

SHRI M. VENKAIAH NAIDU: There is a turmoil. There is no certainty. ...(nterruotions ...

Pecple are worried about the safety of thelr lives. That is the issue. ... dnterruotions)...
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SHRI TIRUCHI SIVA: Sir, this iz a very serioug issue. And, you are not allowing even for two

minutes to express our feelings on behalf of those people who are suffering. ... (Interruotions ). ..

MR. DEPUTY CHAIRMAN: Why are you shouting? You are saying whatever you want to and |

am allowing you. ...(Interruotions). ..

SHRI M. VENKAIAH NAIDU: Sir, people from Andhra Pradesh, Tamil Nadu, Karnataka are

suffering there ... (Interruotions ... Their relatives are warried. That is why ... (Interruptions ...
MR. DEPUTY CHAIRMAN: | agree with you. ... (nterruptions ...

SHRI M. VENKAIAH NAIDU: Let us express our concern. It is a human issue.

. (Interruptions ...

MR. DEPUTY CHAIRMAN: That is why, | have directed the Government that it should come
out with a Statement. Your purpose will not be served by just speaking on this. Some decigion has to

be taken. ...(Interruptions ). ..

DR. K.P. BAMALINGAM (Tamil Nacu): Ask the Government to come out with & Statement by

today evening. ... (interruptions)...

MR. DEPUTY CHAIRMAM: You give a natice. Let ug have a fullfledged discussion. If you want,
you can give the natice. ... Interruptions ... Mr. Siva, taking into consideration the sentiments of the

House, | have directed the Government to come out with & Statement...
SHRIM. VENKAIAH NAIDU: By Monday.

MR. DEPUTY CHAIRMAN: Yes, | said, "by Monday.” ...(Interuptions )... What else do you

wart? ... (Interruptions ...

SHRI P. RBAJEEVE: &ir, we want a Statement from the Government today itself.

- (Interruptions ...

MR. DEPUTY CHAIRMAN: If the Government makes a Statement on Manday, you will have

the oppartunity to seek clarifications. ... Interruotions ...

SHRI 8.8. AHLUWALIA (Jharkhand): No, no. They should come with the good news that

they have evacuated each and every Indian from Libya. ... (Interuotions)...
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MR. DEPUTY CHARBMAN: | cannot say what news they are going to bring.

. (Interruptions ...
SHRI 8.8. AHLUWALIA: They should come with this news. ... (Interruotions ). ..

MR. DEPUTY CHAIBMAN: | said that | have directed the Government to come out with a
Statement by Monday. ... (Inferruptions ...

SHRI 5.5, AHLUWALIA: They should nat come with the news that they have not been akle to
dothat. ... Interruptions ). ..

SHRIP. RAJEEVE: Sir, Manday is the ultimatum day. ...(Interruptions ...

7 o R g FOAET : TR, SHE 1 AT HRAT] . ().

MR. DEPUTY CHAIBMAM: See, if the Government makes a Staterment, you will get an

oppartunity to seek clarifications. ... dnterruptions ). ..

37t s e FYMORY : e ToREe OTEd, S 98 die el 2 (% wdl feeell ae adie
5 AT BTST . (RT)...

SHRIP. RAJEEVE: Sir, this is a pleading far their lives. ... dntarrotions ). ..

2Nt STEulY - A9 W F 2T A 'l %\', See, you want that the Government be given a

direction, | have given the direction. ... Jnterruotions ). ..
7} T AEEHY (FENTSY) : [Y, T TS EFT A2 .. (ST ).
o7 U« a9 oW S0 . (IEIT)... Flease sit down. (nterruptions ...
SHRIA. ELAVARASAN (Tamil Nadu): Sir, this should be done today. ... (Interruotions ).

MR. DEPUTY CHAIBMAM: See, thig ig a very sensitive issue. Fverybody is concerned about it.
The whole country is concerned about our people who are in Libya. Very recently, the External Affairs
Minister had made a Statement that evacuation was going on and all that. But, there is a concemn
over the slowness with which this has been going on. The Government has to come out with a
Statement by Monday. They will come out with a Statement. Then, you will get an opportunity to

discuss and seek clarifications on the Statement. ... (Interruotions )...

SHRITIRUCHI SIvA: Sir, itis a minute to minute pracess. ... (Interruotions ...
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MR. DEPUTY CHAIRMAN: The Houge will meet on Monday.

DR. K.P. RAMALINGAM : Why not today, Sir? ... (interruptions ...

SHRITIRUCHI SIVA: Why not today 7 What is the present situation? ...(Interryptions ...
SHRI A. ELAYARASAN: Sir, it should be done today itself. ... Intaruotions)...

MR. DEPLTY CHAIRMAN: See, | have said, by Monday'. If the Government chooses 1o reply

today itself, | have no objection. ... dnterruptions ...
DR. K.P. RAMALINGAM : Why not today, Sir? ... (interryptions)...

MR. DEPUTY CHAIRMAN: Now, nobody 18 responding from the Government; | can't do
anything. ...(Interruptions ... Please, keep quiet. ... Interryctions ... | said, | have already given

the direction that, on Monday, the Statement will be made. ...(Interryotions). .. =t <) dlel w2 %\',
SEDI Y| . (HFEI)...

THE MINISTER OF CORPORATE AFFAIRS (SHRI MURLI DEORA): Sir, we will convey to the

Government and try to make a Statement as early as possible ... (dntarruotions ...
SHRITIRUCH! SIvA: Sir, all the other countries are taking action. ... (dnterrotions ). ..
SHRITARIQ ANWAR (Maharashtra): Sir, Monday will be too late. ... Interruptions)...

st TH.OW. AEeETMT : WY, O1d NI oINS €2 2 ..(FaHH)... S96] $el T 2 %
REfRTE], 9 a8 9% BRI Ac PRl (). 79 O% J AN AN $ AR Elell
(). .

MR. DEPUTY CHAIRMAN: The Government should come out with a Statement before the
House rises for the day. ...(dnterryptions)... You have just informed that 7th is the last date, the
Members are concerned, the whole nation is concerned; ¢o, before the Houge rises for the day, the

Government should make a Statement. ... (Interruptions J... Mr. Minister, to evacuate our people
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who are all there in Libya, 7th is the last date. According to the Members, Libyan Government has
caid that everybody has to be evacuated. Therefore, the hon. Members are concerned about the
delay in the evacuation process. ...(nterruyptions J... One minute. So, they want a statement before

the House rises for the day on the steps that are being taken. ... (Interruations )...

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING; THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENTARY AFFAIRS; THE MINISTER OF STATE IN THE MINISTRY OF
SCIENCE AND TECHNOLOGY AND THE MINISTER OF STATE IN THE MINISTRY OF EARTH
SCIENCES (SHRI ASHWANI KUMAR): Sir, it is & legitimate cancern. Thig concern is shared by the
Government. | will talk to the Minister for External Affaire. | will communicate it, and, | am sure, Sir,

the statement will be made.
MR. DEPUTY CHAIRMAN: Befare the House rises.
SOME HOMN. MEMBERS: Today, Sir. Today; today.

MR. DEPLTY CHAIRMAN: Yes. ... (Interruotions )... Mr. Siva, | have already given directions.

...(Interruptions ). ..

SHRI ASHWANI KUMAR: Have | said, 'no'? ...(nterryptions)... | have not said, no'.

- (Interruptions ...
MR. DEPUTY CHAIRMAN: | have already given directions. ... interruotions)...
SHRI ASHWANI KUMAR: Please st me say. ...(Interuotions ...
MR. DEPUTY CHAIRMAN: | nave given directions. ...(Interruotions ). ..

SHRI ASHWAN! KUMAR: Have | said, 'it would nat be made today?" | am saying that | am

going to communicate it right away to the Minister for External Affairs.
MR. DEPUTY CHAIRMAN: Please da that.

SHRI ASHWANI KUMAR: | hope | will get him right away and as soon as possible, before the

House adjourns for the day, ... (Interryotions ...

MR. DEPUTY CHAIRMAN: He is saying, 'before the House rises.’ ...(Interryptions ... Naw, it
is over. Please sit down. ...(kteruptions)... AT 1 98 27 ..(@a9M).. 92 dle &) 2
(SOTHTH). .
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2t TR TR AT (ST HSE) ¢ IOHETR W, "as soon as possble” I I T80 R

MR. DEPUTY CHAIRMAN: No; no; it will be before the House rises today. 'As soon as

poasible’ means that it may be even after two hours. ... (Interruptions ). ..

SHRI ASHWANI KUMAR! Do | have the leave of the han. Deputy Chairman to go now and

communicate these sentiments ?
MR. DEPUTY CHAIRMAN: Yes; yes; you can go. ...(Imterrotions ). .

SHRI BAVI SHANKAR PRASAD: Sir, this is your power. You have taken a tough stand and the

Government hag buckled down.

SUPPLEMENTARY DEMANDS FOR GRANTS
(GENERAL) 2010-11

MR. DEPUTY CHAIBMAN: Mow, we take Supplementary Demands. Shri Namo MNarain Meena.

THE MINISTER OF STATE IN THE MINISTRY OF FINANGE (SHRI NAMGC NARAIN MEENAY:
Sir, | beg to lay on the Table, a statement (in English and Hindi) showing the Supplementary
Demends for Grants (General), for the year 2010-11.

SPECIAL MENTIONS

MR. DEPUTY CHAIRMAN: MNow, we take up Special Mentions. Shri Shanta Kumar; not
present. Shrimati Maya Singh.

Need to take effective measures to check increasing crimes

against womsn in Delhi
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